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WEDNESDAY, JULY 9, 2025

NOTICE

Motice s herely given that the below mentioned share certificates of Deepak Fertilisars and
Petrachemicals Corparation Limited, having their Registered office at: Opp Golf Course,
Shastri Nagar, Yerawada, Pune 411006 and Corporate office at: Sai Hira, Survey No: 23,
Mundhwa, Fune 411036 are Lost/Misplaced and the company Is in the pracess of issuing
duplicate share certificates in hieu thereof on request made by the Registered Shareholder
and on execution of decuments required for issue of duplicate share certificates.

GRIHUM HOUSING FINANCE LIMITED

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD)

Registered Office: 6th floor, B Building, Ganga trueno, Lohegaon, Pune, Maharashtra 411014.
CORRIGENDUM

This Is In Reference To The Notice Of Inventory Disposal Published In This Newspaper On
03.07.2025 Against Loan A/C No. HM0115H17100050 Name Of Borrower VISHAKHA AVINASH
RATHOD In Which Cost Of Inventory Mentioned In Annexure A To Be Amended As Below. All Other
Contents Shall Remain The Same.

Folio No: 293083 ANNEXURE A
= = T - f INVENTORY DETAILS
m’ﬁmdﬁz’&l E'r“l:‘;s{"’;_';,'nm ma’igﬂu L m"}ﬂf e w""’}:;f""s “smzﬂ SLNO| PARTICULARS | TYPE QUANTITY | RATE TOTAL
B = 1 TV ] Moveable 1 3500 3500
Kalpana Deepak Vadhani | 456795 454798 B19ETe | 15160075 00 2 Double Door Fridge | Moveable 1 4000 4000
= 3 Washing Machine Moveable 1 4000 4000
b ¥ J
Any person who has a valid claim on the said shares may bodge such claim with the company 7 Purifier Water Moveable 1 200 200
at their Comarate Office within 15 days hereoFfailing which the company willissue duplicate 2 Lo Woveanle 31 L L
ol i =WILN 13 ays hereql alling Pany Wil issue tup 9 Cylinder Moveable 1 500 500
chare certificates and Na claim will Lie thereafter. 10 AC Moveable 1 5000 5000
12 Tata Sky Receiver | Moveable 1 200 200
Plage: Pune Mame of the Shareholders 13 Wi-fi Unit Moveable 2 150 300
Date: 9th July 2025, Kalpana Deepak Vadhan 14 Office Chair Moveable 1 500 500
15 Bicycle Moveable 2 800 1600
16 Utensils Moveable 1 500 500
17 Clothes Moveable 1 | 500 £ 500
18 Kids Toys Moveable 1 200 200
TOTAL VALUE 23000
Date: 09.07.2025 Sd/- Authorised Officer,
Place: Pune Grihum Housing Finance Limited

Regional Office Pune Il : 5. MNo. 436,
3" Floar, Sukhwani Business Hub,
Mear Nashik Phata Metro Station,

Kasarwvadi, Pune 411026 Mob. - 99230617446, 9923188060

Branch : Shendre {15413)

DEMAND NOTICE

Motice U/s 13(2} of the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act 2002
1. Mame of the Borrower with Address

dotet v Canara Bank<@

| roress symaicaia |

Amount of Loan
Hame & Address of Borrower & Guarantor Granted |Rs.)
1. Mr. Navnath Kashinath Katkar, Gavacha
Madhye Bhag, madhali Ali At Po Vechale Taluka | o« o0 oo,

=atara Vechale Satara Maharashtra4 15519

2. Guarantor; Yeshwant Pandurang Katkar, Al
Pao Vachale, Tal Satara, Dist. Satara, Maharashtra
415610

2, Az the principal debtor [borrower] has defaulted in repayment of
his'haritheirsiits liabilitios, wa have classiied hisiherthairsils duas
az Mon Performing Assets on 290612025 in accordance with the
diractions or guidelines issued by the Reserve Bank of India,

3; This noticeis issued in accordance to the provisions of the Secuntsation
and Reconstruction of Financial Assets and Enforcement of Securily
Interest Act 2002 for serving you a nofice sant under registerad post on
05072025 since returmed undelivered, wherein you were advised to

make following payments with interest,

Dated 11/03/2010

[si.] ‘MNature of | Amount Due & Contractual
No. Fmgrtink P, L_i:':_q-rl Rate of |lltﬂl:'li51
54137480000050 ) Rs. 3,62,073.50 /- as on
1, Housing | 2g/05/2025 Contractual Rate
Finance @ 10.95% +2%

4. The aforesand facilities granted by bank are securad by the foliowing
Assets/ Securiies, Description of Property : All the paris and parcel
of the Grampanchayat Property no 295 of Village Vechale Tal. Satara,
Dist. Satara and construction therein. The said propertly is surrounded
by:On Or towards East — Road, On Or lowards West - Property of
Londhe, On Or towards South- Properly of Shankar Katkar, On Or
towards Morth- Praperty of Shankar Katkar, Name of the Title Holder
: Navnath Kashinath Katkar

5. Mow, through this public notice, we advise you to pay the bank
of Rs.3,62,073.50 /- (Rupees Three Lakh Sixty Two Thousand
Seventy Three and Fifty Paise Only) together with further
interest, penal interest and incidental expenses and costs 1o pay
off vour liabilities within 60 days from the date of the nolice otherwise
the bank will proceed under the provisions of SARFAESIAct 2002

The undersignad is empowered lo lake possession of tha properties, to
sell there after and is an authorised officer of the bank under section
13ofthe SARFAES|ACL Authorised Officer,

Date : 05/07/2025 Place : Pune Canara Bank

db Indian Overseas Bank

Regional Office, T38/51, F. C. Road,
Decean Gymkhana, Pung Ph: 020-25675234

Emall - 2256 raERiohnel oa.n, ;

Y
With reference o the Public Malice
For Maga E-Auction For Sale of
Immaovable Propertias Nolice

'Eﬂj}ﬂﬂh Housing

LR IS BNECEES B

raad with Rule 3 of the Sacurity

& Loksalla Pune editions 1]
Q61072024 In respeacl of
account at Sr. No, 3, i. e. Mr. Raju
Babulal Inamdar the outstanding

(Formerly Known as Poonawalla Housing finance Ltd)

PUBLIC NOTICE

NOTICE is hereby IEi".-'.ﬂ_rl that MRS, MONICA AGARWAL, residin
04, Raheja Vista

at Tg-
remiar Phase 4, Mohammadwadi, Puna 411 has
agreed o sell to my client the residential premises bearing Flat'/Apartment
No. 401, admeasuring area about 779.31 sq.f. i.e. 72.40 sg.mirs. (Carpet)
wilh adjoining Terrace area 44.67 sq. 1L Le. 4.15 sq. mirs.. (According Lo
MOF Act the Carpet area of the said Flat/Apartment shall be 78642 3q.ftie.
¥3.08 EﬁIth' and such area is inclusive of the total area af the balcony) on

Fourth Floor, in Building T-8 Luxuriant Phase 2 Raheja Reserve, out of
building TT, T8, T9 & T10 of the scheme known as “RAHEJA VISTAS
PHASE 4 or RAHEJA VISTAS PREMIER", along with One Covered Car
Parking siluated and constructad on the land or properdy beanng Survey Mo.
2B+ 243, PlotA+ 2774 + 275+ 37/3+ 4, Plot B + 2611 + 94 Part + 26124 +
26728 Farl + 25/, situated at Village Mohammedwadi, Taluka Haveli,
District Puna and within the imits of Pune Municipal Corporation and within
the jurisdiction of Sub-Registrar, Haveli No. 1 to 28, Pune.

The owner has further assured my client that the said property is free from all
encumbrances and/or delacts in bitle.

Any person's having any claims by way of sale, mortgage, lease, lien, gift,
easement, exchange, possession, inhertance, succession or othenwise
howsoaver in respect of The sarme are required Lo inlimste the samea inwriting
to the undersigned together with proof thereof within 10 days of publication
of this notica fa iIin? which my client shall compleie the saleftransaciion and
all such claims, I any, shall be deamed to have baen waived andlor
abandoned.

This Motice dated on this 9th day of July 2025,

Sushanth Shetty, B.com, LLE., Advocate
Office Mo G5, Metro House, Opp Conrad Hotel,

Mangaldas Road, Pune 411 001.
Email : adv.sushanth@yahoo.ca.in Ph. 99222299939

SALE NOTICE THROUGH PUBLIC AUCTION

Rajarambapu Sahakari Bank Ltd. Peth. (scheduled Bank)

ecovery Department, Head Office, Tal-Walwa, Dist-Sangli,
Pin-415407. Ph. No. 02342-252131, Mob-9561000800,
Email:recovery@rajarambapubank.org

Whereas, The undersigned being the Authorised Officer of The Rajarambapu
Sahakari Bank Ltd., Peth. Under the provisions of the Securisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (54 of 2002) (said Act) and in exercise of powers conferred under Section
13(12) of the said Act read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued a Demand Notice dated 05/02/2025 under section 13(2) of
the said Act calling upon the borrower M/s. 1) Shree Panchaganga Agro Impex
PvtLtd 2) Rohan Ashok Goyal 3) Rajat Ashok Goyal 4) Ashok Raghuvir Goyal, to
repay the amount mention in the notice. However the concerned borrower
/Guarantor & Mortgagor having failed to decharge their liability in full, notice is
hereby given to the Borrower/ Guarantor/Mortgagor and the public in general
that the undersigned has taken Physical Possession of the property described
herein below on 28/05/2025 in exercise of powers conferred on him under
section 13 (4) of the said Act read with rule 8 of the said rules. The secured
assets mentioned below shall be sold by the undersigned on Wednesday dt.
13/08/2025 at 01.00 P.M. to 4.00 P.M. at Rajarambapu Sahakari Bank Ltd., Peth.
Branch- Shivaji Nagar, Pune, 1184 Shrinath Plaza, Dyaneshwar Paduka,
F.C.Road Pune, 411005

Name of Borrower/Guarantors & Mortgagor

M/s. 1) Shree Panchaganga Agro Impex Pvt Ltd 2) Rohan Ashok Goyal 3) Rajat
Ashok Goyal 4) Ashok Raghuvir Goyal
Add.—PlotNo.510 Bhusar Vibhag, Market Yard, Pune 411037.

mag Lfﬂ Union Bﬁﬁﬁ

HIH T & T A Eveenent p! e Unrisling

Kirkee Branch, Galden coun, B0, Aundh Rosxd, Birkes, Pune, 411003
Wab address ;- waw umisnbankofindia.coin, E-madl: ubnd53084 TEunicnbankofindia bank
Cate: - 30.05.2025

To. Place: - Pune
Mr. Anil Maruti Kamble, Mrs. Archana Anil Kamble

Flat Mo, A1, Mithila Magan Co-op Housing Soc. Lid., CTS No 1847 to 16850, Bopodi 15
Cff Aundh Road. Pune, 411020:
SirMadam

Mofice uner Sec 13 (2) read with Sec13 (3) of Sedurilisation and Becansmection of
Financial Assets and Enforcemsent of Security Interestict, 2002
You the Bormower/Mortgagor Mo, 1 & 2, have avalled the following credit facilifles from
o Unign Bk of India, Kirkee Branch, Pume 2nd failed (o pay the duestnsialmenty
mbarast f operate the accounds salisfactorily and henca, in terms of the RBI guidalines
a3t tha Income Recognition and Prudential Accountng Marms, your account's
has/have been classifled as Mon-Pedorming Assel as oo 20052025 A on
22052025 3 sum of Rs. 31,26 804.T5 (Rupess Thirly One Lakhs Thirty Six
Thousand Eight Hundred Four And Palsa Seventy Five Only) is outstanding in
youF acount.
The parfcubers of amownt dug o the Bank from you in respect of the aforesaid
accounis isfane as undar

{in Rupaas)
Qutstanding Unapplied
Type of Sanctioned | amount 5 on | interest from Total duss
Facility Limit | date of NPALe. |31.01.2025t0 | 590 2028
a5 on 29.05.2025 | 29.04.2025 ;

TLU 15-UMION Rs. Rs. Rs. Rs.
HOME LOAN | 35,00,000.00 | 30,72,271.00 B4.633.75 | 31,36,804.75
Total Rs. R, Rs. Rs.

35,00,000.00 | 30,72,271.00 64.533.75 | 31,36,804.75
Total dues as on 29.05.2025 Rs 31,36, 804,75 (Rupees Thirty-One Lakhs
Thirty Six Thousand Eight Hundred Four And Paisa Seventy Five Onby)

T securs the repayment of (he monées dus or the monies that may become due b the
Bank, You the mortgagen uarantor had execuled documenls on and crisgled Sacurily
interaat by way of Mortasge of immovable property descnbed harein balow:

Al thiz pisce and parcel of the propary beasing no-Flat no A-1, admeasuring 585 sq fl
e 54 37 sq mir (bull up) sibesled on the ground Boor along with parking space,
admeasuning 11.24 5q mins on the stilt level at south west corner of the Building Mo, A-
WING, MITHILAMAGAR] CO-OPERATIVE HOUSIMNG SOCIETY LTR, Construcied
aorer the lend Bearlng oy suréey no-1647, 1648, 1649, and 1650, Fawving sursay no-
2TE of village Bopodi, within the registraticn district Pune and within the limits of Pune
munesipad Corporalion,

Therafore, You Bomower Mo, 1 &2 are hereby called upon in terms of secthon 13(2) of
the Securitisation and Reconstruction of Financial Assats and anforcament of Sacurity
Interest Act, 2002, fo pay a sum of Bs. 31,36,804,75 (Rupees Thirty One Lakhs
Thirty Six Thousand Elght Hundred Four And Paisa Seventy Five Only) together
with Purther interest from 30.04.2025 and charges at the contraciual rate a5 per the
terrmis and condilicns of kan documents auecuted by you and discharnge your liabililses
i full wathin 60 days fram the date of receipt of this notice, falling which, we shall be
caonstrained {o anforce the aforesald secumilies by exercising any or all of the rights
gpivary urcher the saed Al

Ag per section 13 | 13) of the Act, on recelpt of thiz notlca youw are restraimed fprevented
from disposing of or deakng with the above sacurities withouf the consant of the bank.
Your atlendion is inviled o provisions of sub-sacton (8] of Section 13 of the SARFAES|
mrespect offire available, toredeam the secured asssts.

Yours Faithfully,
Sdi-
duthorised Officer

Union Bank of [ndia

POSSESSION NOTICE (FOR II'IIMII.I\.'ABI.E PHDFE&TIES]

Whereas the undersigned being the Autharised Officer of the PNE Housing Finance Lid. ender the Secuntisatan and Reconstruction of Fnancia
Aszels & i compliance of Fule Bi1) of Enforcement of Securdy Inferest Act 2002, and in exerclze of powers confermed =oer secton 15012}
bliskad In the F ial E ; Interes! (Enforcement) Rules 2 : /5 :
published in the Financial Express u?r:n the respective bomowen's to repay the amount as mentioned against each account within 60 days from the date of notice(s) data of receipt
od the said notice/s. The borrower's having failed to repay the amount, notice is hereby given to the barrower's and the public in
undersigned las taken possession of the propariyios described hersn bebow in exerciss powers conferred on bemher under Seckion 13(4) af
tha said Act read with Rale 8§ of the said Rules on the dates mentoned a
The borrower's in particular and the public in general I3 hereby caition

Kegil Gif.: 0™ Floor, katrilsh Bhawan, 22, ILG. Mazg, Now Defi-110001, Ph: 09 1-E3357171, 23380172, Y1054 14, Web.: www.pabhausing.com
BAANCH OFFICE: 3 A.B.C.0, FIFTH FLDOR, SHE
MAGAR, PUNE, MAHARASH
BYPASS ROAD, KHARADN. PUNE, MAHARASHTRA - 411014, BRANCH OFFICE:
EEWALA COMPLEX. STATION ROAD. CHINCHWAD. FUNE. MAHARASHTH

" SHEERANG HOUSE. OPP JANGLI MAHARA TEMPLE. J M ROAD, SHIVAJI
- 411005, BRANCH DFFICE- THIRD FLDOR, GANLAXMI COMPLEY. SURVEY NO.02
.ﬁ'ﬁg N0, 302, 3/D

Cigsued damand nolicess o e date menborsd against each acceun! caling
penera that the

in5t each accoumt. :
not ta deal with the propertyfies and any dealing with the progerty/ies

. 3 . will bestbsect 1o the change of PRE Housing Bnance Lid., for Ene amourt &nd inferest thereon as per loan agsement. The boreowers’ atlendion
.ar:nu';'lé ;é':%%l:f b?nﬁﬁ-.ﬂ ?:f ialmiludlzlprniiﬁ:mE?Suh-mnllnnqlﬁllﬁunliun'lﬁullhﬂ.Hﬂ:l.in.rﬂpantnllimmilahlu?tnmdauﬁlh&smuwdamli-
. o, ¥ _ l N o loel
Rs. 18.86,974/- All the other details e e Sl | DEnant | hmaun s o e Demand otk | & Typeof | Descr(ption ofthe Propety/ies marigaged
remain Samae, -
Authorised Officer] ™ woupm | Remesh Blkenaty 15042025 s TRTS ST Rupses | O407,2025 it NoZ0% 200 Fipor Anyush P Surv
1119/755982 | Giri/Pratibha Giri Nineieen Lacs alﬁ'.m {Symbolic) | Mo 44 2, Flol N 19 20, Vacagaan Maval, Behin
A1: Pimgri Theugand Six Humdra Deccan: Wear House Near Vadgaon Talegaon
Chinchwad Theee And Seven Paisas On iAMBI) MIDC, Pune, Maharashira-412106
HOUPUN! Amaol Shelmant  [15.04.2035] Rs 16, H?Jﬂ-'-ﬁlipm M.II-?.EDIEtEum:Im? Ei,. 5¢h Flgor, 508, Eco City 1|, 8.
0918/577859 | Sanwane, Sushma n Lacs Ninety Four | (Symbolic) |No. 27/471/26/5, Talegaoe Varale Road, e
B.0.: Pung |Shreehari Aadmane Thessand Kae Hundred T Tal, Mear Talegaon. SAIDC,  Talegaon, Pune,
Thres And Forly Eighl Paisas O Maharashlra-410506
HOWKRDY | Akshay Trimbakapa | #8.04. 2085 Hs.ﬁﬁﬂ.l?ﬂ.?‘!{:h gEs | 04072025 i Building . ¥th Floor Flat Mo 505, Surabhl |conia,
22/ Samshe Twenty Five La 'Fhu-u halic) | P tGat No, 418 P [lew), 2523 (0K, V3
1019908 | Parshant Trimbhak Thousand Bne Handeed Seveaty | T [N owal 1ok kned, Dt Pane - 410801
8.0 Kharadi | Samshetia _And Seveniy Kine Paise Only i
"PLACE:- PIMPRI CHINCHWAD, PUNE, KHARADI, DATE - 08.07.2025 50/ RUTHDAIZED OFFICER, PNB HOUSING FINANCE LIMITED

(@) pnb Housing

APPENDIX -IV-A - E-AUCTION-PUBLIC SALE NOTICE of IMMOVABLE PROPERTY/IES

FORM NO. URC-2

Advertisemant giving notice about registration under Part |

of Chapler XXI
[Pursgant bo section 374(b) of the companies Act, 2013 and rule 4{1)
of the companies (Authorised to Register) Rules, 2014]

1. Matice is herety goen that in pursuance of subssection (2} of section 366 of the
Companies act, 2003, anapplication has been made o e Registras at Pung
that SPOETOMNIX SOLUTIONS . LLP an LLP riay be registersd undes Part | af
Chapter XX of the GCompanies bet 2003, 856 company limited by shares,

1. The principal objects of the company are as follows:

Tocamy out oF arganize all Types af Spors events, manage sports events. rovide
sports trafning, Sports-arems management. collaborate with sports equipment’s
and nutrition suppliers, 1 carmy on the buginess al spors achivities by providing
spts traming and Tacility managemeant and 1o conduct sports evants and to
manage e same inchuding front office system in professicenal sports, college
Spofls managers, recrealional sporl managers, sparl markeling, evenl
ranagemant, RClity Mmanagement, Sport SSonomics, sporl inants, and sparts
rformation and W carry on the Business aspects of sports and recreation and also
to carry outl facility managemant activities by providing profassional desclpling
sorvico focusad upan the efficientand affective delvang of Supporl servicos for tha
arganizations that serves varous sports and related sports activities and akso o
ansura the integrabbon of people, systems, place, process, and technology in
sports and sporting evants.

200 copry af the draft memorandum and articles of asaociation of the proposed
company may be inspected at the office at SE 27 PLOT 258 PRADHIKARAN
MNIGADI, Pune, PUNE, MAHARASHTRA, INDIA. 411044,

3. Motice is hereby given that any parson objecting to this application may
communicate their objection in writing to the Registrar at Indian Institute of
Corporate Affairs Plot o - P 8,7, 85ec. 5, |MT Manesar, Distt. Gurgaon {Haryana)
Pin Code - 122052, within twenty-one days from the date of pubdication of this
natice, with a copyto the company at its registerad offica.

Dated this 08" day of July 2025

For SPORTONIX SOLUTIONS LLP

5d/-

Aahana Yogesh Agarwal
Designated Partner

Sad/-
Yogesh lagannath Agarwal
Designated partner

The dues of Rajarambapu Sahakari bank Ltd., outstanding as on 31/12/2024
stand at Rs. 4,00,42,242/- (Rupees- Four Crore Forty Two Thousand Two
Hundred Forty Two Only) plus interest, legal & Other Charges theron with effect
from 01/01/2025

Description of Mortgaged property |Reserve Price Earnest Money

1) All that piece and parcel of Flat No.B-111
area admeasuring 810 Sq.Feet on 1st floor off
B Wing of in the Project Name as “Oxy
Primo” Constructed on land bearing Gat No.
559/1 A situated at Pune Nagar Road,
Village Wagholi Dist. Pune

2) All that piece and parcel of Restaurant A-
501 area admeasuring 4300 Sqg.Feet on 5th
floor of AWing of in the Project Name as
“Oxy Primo” Constructed on land bearing
Gat No. 559/1 A situated at Pune Nagar
Road, Village Wagholi Dist. Pune

3) All that piece and parcel of Office A-414
area admeasuring 830 Sqg.Feet on 4th floor
of AWing of in the Project Name as “Oxy
Primo” Constructed on land bearing Gat No.
559/1 A situated at Pune Nagar Road,
Village Wagholi Dist. Pune

36,62,200/- 3,66,220/-

2,25,88,000/-

25,58,800/-

46,58,800/- 4,65,880/-

Date Of Inspection 12/08/2025 at Date Of Auction 13/08/2025 at
11 A.M. to 02 P.M. 01.00 P.M. to 04.00P.M.

STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT 2002
The Borrower/Guarantor, Mortgagor are hereby noticed to pay the sum mentioned as
above before the date of auction, failing which the secured assets will be auctioned and
balance if any will be recovered with interest and cost from you.
Authorised Officer
Rajarambapu Sahakari Bank Ltd; Peth (Scheduled Bank)
(Tel.- 02342-252131,252133. Mob.-9860600901)

Date - 08.07.2025
Place - Peth

@ OMKARA OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED

Corporsie Office; Kohinoar Square, 4T Floor, N.C Ketkar Marg, R G, Gadkarl Chawe, Dadar
Wiest Mumiai 400088, Conlact No-97 PR 061 T3

SCHEDULE |
FORM A

PUEBLIC ANNOUNCEMENT

{Regdulation 24 of the Insolvency and Bankruedcy Board of india
(Vaoluntary Liguidation Process) Reginlations, 2007)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SPOTZOT INDIA PRIVATE LIMITED
L | NAME OF CORPORATE PERSON | SPOTZOT INDIA PRIVATE LIMITED
7. | DATE OF INCORPORATION OF 26/08/2010

__| CORPORATE PERSON
3. | AUTHORITY UNDER WHICH

| REGISTRAR OF COMPANIES -MAHARASHTHA,

CORFORATE PERSON 15 PUME
__| INCORPORATED / REGISTERED | pcp e » g
4. | CORPORATE IDENTITY NUMBER | U72900PNZ010F 137 206

__| OF CORPORATE PERSON

5. | ADDRESS OF THE REGESTERED
DFFICE AND PRINCIPAL OFFICE
(IF AbY) OF CORPORATE PERSON

| &1, Ganganagar Co Op Heg Soc, Ad) to
Fratidnya Mangal oAk Fares nggar,
Pune, Pune City, Maharashira, Indis, 411052

B | LIQUIDATION COMMENCEMENT | O7,/07/2025
| DATEOF CORFORATEPERSON |
o | MAME: MRS, SHILES DEXIT
ADDRESS: Cornmunication Address:
RO2, SHREE MALATI MaDHSY C0.0P, H5G,
SOC KOHINDOR COLONY, SAHAHAR MAGAR
NO. 2 PUNE, 411009
i Addrase:
ARD FLODR SATYAGIRE APARTMENT, 77,
Viara NAGAR COLONY. 2147 SADASHIV PETH.
PUNE-311030
EMAIL ADORESS: shifpa, d iRk rmddscs com
TELEFHONE NUMBER fazEandIeg
THE REGISTRATION MUNMBER OF BB IPA-DD MPNOOTSE2015 2020,/ 12563
| THELIQUIDATOR |
2. | LAST DATE FOR SLEBMISSEN OF -:'.IE_.-'I'.':'B_-‘L!EIiS
CLAIM

Motice 8 herely given 1hatl the SPOTZOT INDIA PRIVATE LIMITED has camménced
woluntary lgustation on 7 July, 2025,

The si@kenolidens of SPOTZOT INDLA PRIVATE LINITED ane hereby cAlled upon to submit
& prood af thelr ciaims, on or before 06082025 10 the liquidator et the address
mantianed against bam 7,

The financial craditars shall subanit their prood of claims by electronie means s Al othas
stakaholders maysubmit the proof of clairs in parson, by post or by electronic means,

In arder to get a copy-of the form, wou mey download the same from the websile
wiwwlibbd. govin Bnd nsalvency and Bankruptey Board of India [Violuntary Lagusgation
Process) Regulations, 2017

Subrmisséon of fatse or misteading proafs of clalmshall attract panalties.

Mirs. Shilpa Dixit

Ligubdator

Dats: D8,/07,/2025, Place: Puna

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
[See proviso to rule 8 (6)read with 9(1))
E-Auction Sale Notice for Sabe of mmovable Assefs under the Securdtisation and

Reconstruction of Financial Assets and Enforcament of Sacurity Interest Act; 2002 read
with proviss te Rule B (6] read with 3(1) of the Security Interest [Enforcement} Rules, 2002

ok |s heraby givan o the public in ganaral and in parlicuar 1o e Bormower Mr. Sunil
Badrimarayan Sarda and Co-barrower Mrs, Sona Sunil Sarda that the befow descnbed
imrrcvable: property mortgagedicharged to the Securad Craditer, and the physical
possassion of which has bean taken by the Authonsed Officer of Omkara ARC Securad
Creditor on 04, 11.2022; The below-mentioned propedy will be-sold on *As is whereis",
"Asiswhat is”, and "Whalever thare i5" and withoul recourss basis on 25.07.2025 a1 11.00
am {last date and fime for submission of bids is 24.07 2025 by 6.00 PM, for recovery of
Rs. 1,B5,00,343/)- (Rupess Ona Crore Eighty Five Lakh Three Hundred ad Forly
Three Only) as on 14.10,2018 plus acerued interestiunrealized interest at the contractual
rateds) iogathes with incidental expenses, cosls, charges, ale

The Cmkara Assefs Reconstruction Pvi Lid {acting in its capacity as Trustes of Omkara
P3 33/2050-21 Trust has acquired enfire outslanding debls king against the said
borrewerCo-Bomywer/guaraniors vide Assignment Agreement daled 30.03.2021 alang
wikh underying security Edetweizs Housing Finance Limiled {(EHFL). Therefore,-Omkara
Assels Reconstruchon Pl lld has Slepped In the shoas of Edelwesss Housing Financa
Limited (EHFL) ana becoms entitied o recover entire oulstanding dues and enforce the
gacuniias

The description of the Immovable Froperties, the resene price, eamest money deposit,
ard known encumbrances (if anyhare as follows:

Reserve sl Imcremen
DESCRIPTION OF THE PROPERTY s gwp | D morament
AR that pant and parcet of the property besnng flat
Ao 107, an 150 Moo, e buikding known a3 "Palm Rs. Rs. Rz,
One’, 38, GE10ATIE, Kordhwa - Katra] Road, | 42 00,000 | 420,000 | 250000

Budruk, Pure - 411048, Flat admeaszsuring 66 sg
rirs i 710,42 500 carpet anea whin 1 (One] Car
Parking and Cipan Tesrace Balcony of 1275 sg.mirs
Le. 137.24 sgft Bounded as:- Morh Sada
Laundry' Rasidential Howsa, South: Kalra) - Kandhwa
Rioad; Easlinternal Rioad, Wesl, - Open Plat,

Diate af E- Auctian 25.07.2035 at 11.00 &M 1o 2.00 PM

Last date and time for submission | 24.07-2025 by 6,00 pm

of bid latter of participadion/KY G

Documant/Proof of EMD:

Date of Inspection 18.07. 2025 between 01.00 pm o 04,00 pm

Kmown Liabilities Tz the bast of surknoadedge and mformation gvaileble on
resod, i 15 no Enown encembranse on any propedty,
Howewer, the: interding bidders. should make thair cwn
independen inguires regardng the encumbrances, litke

of ihe propertas pulon Auction,

Thig publization Is alsn a Fiflean-days nolice 1o the barrowersico-bomawers wnder Rule
Bi5} read with 21 of the Security Interest{Enforcement) Rules, 2002,

For detailad {erms and condifions of ihe sala please referta the @k provided in tha sacured
credilor websile a., hitp:lomkaraarc.com/auction.php. and the contact details of
authorized officer Pratiksha Patel (Contact Mo, 9773406175 and Rajendra Dewarde
9324546651 and Email- pratiksha.patel@omkararc.com Bidder may also visit the
website hitp:www bankeauction.com or contact service provider Mis, C1 India Pvt,
Lid", Tel. Helpline: +91-T291981124/25/26, Helpline E-mail 1D:

supporti@bankeauctions.com, Mr. Bhavik Pandya, Mobile:BE6BE B2937 Email
Maharashtraficlindla.com, Intending bidders shall comply and give a declaration
undersection 294 of the Insolvency and Bankruptey Code 2016,

Sadi- Authiorized Officers, (Pratikaha Batal)
Ornkara Assets Reconstruelion Pyt Lid,
{Acting In lts capacity as a Trustee of Ombkara PS5 3302020-11 Trusi)

Diabe: 09,07 2025
Place: Pung

ALl
SMALL
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AR

AU SMALL FINANCE BANK LIMITED scueouten commerciat sanig

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001, Rajasthan, (India). {CIN:L36911RI1996PLCO11381)

InkaANLCE: mited ERF L RrRIETY | T SRRl T N ] FUL TRI AN PSR W Rl A UL AL B I THe bR T FIR ] el ) LERT L M | | =l
Ehar ki Baat Reg. OfL:- §° Floor, Antriksh Bhawan, 22 Kasturba Gandhl Marg, New Dethi-110001, Phones:-011-23357171, 23357172, 23705414, Webs-www.prbhousing.com APPENDIX-IV-A- [See proviso to rule 8(6)] Sale notice for sale of immovable properties
Gypacs Hoad, Knaracl, Funa. MaParaeia 13015 WARIE . 15, Spantinan, Susi No. 1171 Popular Naga, Biiis. Pune, Mahesastira. 411062, KONDHWA. S0 F40% Foat Marses ta, S | for Saleof | derth o f Financial d Enf f
‘pass Road, Kharadl, Pung, Maharashira - 417300 4, ¢ 12, Spamdhan, Sureay No. 1177 PopularMagar, Warje Pune, Maharashira - 211052, : 560, Fdth Floar, Marve! Vista, S.ono - i i itisati i i i i
S = 598 + SIA. Sahny Suantark, LutaNagar Pune Maharashiza 411040, PIMPRCHINCHWARD: Difcebi 502 SvdFioor Ghrewancampiex StaionRoad, Ghinchwad, Pune.Maharshira-31 1019, ErstiCHO e Noticetar Ao gt aCae fesers MOeRthe SecUitmd DN and NnsIUE B0 S ki Tanest st aneEaiorementol seourity
ﬂﬁ‘ﬂjﬁ%ﬁ-ﬂm.11{;%ﬂ,ﬁﬂ§réﬁlawauuthr'li'lri!_ M Tamisha Showrsam, Abave SasBank, Baccabolany, Sharanpur Aoad, Mashis KOLHAPUR: 401,402 Four thFloor Maloshs Plazs Venus Gomer, Interest Act, 2002 read with provisoto Rule 8 |:E.:| of these curity Interest {EﬂfﬂrCEmEﬂt] Rules, 2002,
=haknipdnd, . G- i : _ ] o X ;
Hnﬁga it ﬂ[ulbglqiuyzjbzlﬁhaﬁlémngma: ?Ii'lﬂ mﬂuglju.lll_art%inhu I:ll:i'lrupglsern;sj &gu&ml‘:lpﬁiﬂnﬂétﬁlu?ﬁﬂu!grrg ﬂn-l:élllhl:?-? r-hﬁt?ﬁhw désﬁiﬁmmm:“-mlﬁb!u pumﬁ]rnll_ny |:|gr5 .‘:Irg-sﬁ:rr‘%gmnugﬂlmﬁn:m[l Motice is hereby given to the public in general and in particular to the Borrower (s)/ Co-Borrower (s)/Mortgagor (s) and Guarantor [s) that the
Hasha b | e : Y  helege A g ol . S T s { ; 3 ; : v ; ; :
E%ﬁﬁﬁ”m I:E;lﬁ'lj,jfé'!-l.l\"':'?'iﬂlﬁgg_ﬂl yﬂg ;?EHEE ;l;wiﬂ-lléﬁ-l! ﬁﬁ%&i%ﬁﬁt _,Ezilhffmﬁﬁﬂgtﬂﬁz{'ﬁ%fLl%:ﬂlr’qglrﬁtlé:alﬁgll;ﬁl‘ihft'f:?ﬂigilﬁiﬁeﬁgﬁﬁgg?qﬁgﬁ mﬁﬁsiuﬁﬁ'“:qgnm E-E‘ below described immovable properties mortgaged to the Secured Creditor, the constructive/physical possession of which has been taken by
3 J T F . LBgE i ReE, T i i, i o T [ D T IGCES: Fp, @S5I L iy e i i H
-!T'ru|1gagu'rlﬁ'l':lr;?m:% E:E-EEEI.‘IJ ag the gase nglag,! I:-e||1nr|||: el 1 Colamm no-A under Auie-8i5) & 9 of the Sec urIITy Interest Enforcement Fules Lﬂimté amﬁgnrle-:l ajs an date, fur;ldnlaf.aﬂ tarms and the Authorised Officer of AU Small Finance Bank Limited (A Scheduled Commercial Bank),the same shall be referred herein after as AUSFB.
C@ﬂ&m;”hﬁ EME%EEE rﬂlEETDWral;Jﬂ:I:FEfﬂ:Eﬂlnﬂm;:P: Houzing HMMB%::::MTHH:HMWF B'ﬂhﬂliﬂl-;-:ww-ﬂﬂhfﬂﬂﬂlﬂu;m} S Itﬁﬂl - The Secured Assets will be sold on "As is where is”, “As s what is", and “Whatever there is" basis through E-Auction for recovery of amount
n- r.'%mﬁ Fl H.'li“! Iﬁ DEEEE- Proper or i FE il Eyc i M mentionedin the table below along with further interast, cost, charges and expenses being due to AUSFBviz, Secured Creditor.
rs{h) : on (0} { (H) 1) o8| o ) | o e o ) . | :
HOU, PUN/0322/370808 s Pyaical |FI=t No A 501, Filth Floar, Wing A, Eranda]  RA. B8 1240705 RS, TI6.0i20Ce] a5.07- i Itis hereby informed you that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net
Santosh T Kondhalkar / Sunita | 22019388.88 | Posses- |Park, Sr No 5621 & 56/3/32 Vacgacn| gag7o0e | 630,700 20000 12:D%m fo | 2025 3P [ KNOWH 1
Saninsh Kondhalkar 8.0. PUNE | & 07-D3-2024 |  sion | Sheri, Pune, Maharashira-411014, India. ' 04:00pm_| 1o 03-00PM Loan Al No/Name of | Date & Amount| o Desoription Reserve Earnest Date & | pate of Bid E-Auction Contact Persan
HOWERDLDR21,/8580:83 RE. Phiysical [Wing O, 10th Noor,Flat Ne. 1002 ARV] - RS, AS. §2407-25| RS, [17-07-2025]  25-07- | Mol Know BorrowersiLo Borrowers) ol 132) o e sesion of Property Price For | Money for | Time of P brdmidon Place of Tender & Progerly
David "glﬂ gﬁﬂhﬁmm! 4620834 04 & | Prsses: Iﬂlp.';-ll (oMo B3O B2, B4R | gsan000 | 350900 10000 | 17:000m o f 2025 2PN Morgagors/Guasantor | Demand Notice | Property | Property | Auction Submission Visit Date
Rajesh Salve B.0.0 KHARADI | “yanazops | sion e 933 Jin.4, Higs Mo T(pact) Pisah Pune D4:00pm 10 DE00PM :u =
- . {Loan &/C N, 13-5ep-23 19-0cd- Property Siualad Al R&. Fs 0 ug=23 20 ar AL Small Flrance Ravindra
HIOL/PUN/DS21M16208 AS. Priysical |Flat No B-701, buildng 2 B Wing, 07th Foor| RS AS. [ 24-07-25| RS |18-07-2025| 25-07- MOT ; p . - ¥ ; . T T 4 ¥
Amit Anil Bodas /Anuga Amil = | q2942202 04 Fu!:';ﬁus- hakashira :ﬁ”w Gat E:u 285 P30 éP:' 302 | 3316000 | 331600 10000 15:000m 1o | 2055 2PM | KGN Lg““‘“”*“"ﬁ_ﬂgz- Ashok | Rz, 18,568,439/ 24 Fla_t Noc B8-3071; 3rd | 12,00,000: | 1,20,0000- |200PMte) Before Bank Ltd., Branch Devare
Eﬂ:il':lnﬂ:ﬁhﬂll-liﬂn Iﬂuﬁjﬂgﬂ & 1.;.%,5_253.1 slon | (Piurdwacs Pime. Maharasmra-412715 indis D Ddpiny f fio O DOPM Maruli Sawanl (Borower), | Rs, Bixtesn Lac Floor, Samarth B Twehe | Bs Ona A00PM | 04-Aug-25 Address . TOAGOS2030
— ani Ashok Saw fty-Ebgh aya, Sr No: 11 a Pl
HOU/WRIEU322/575814 RE. Fryeical |Fia Ho-T 200 120 Floor Bl o2, Phase-] BB, | RB. [ 240705 | BE. [100720%5| 2500 | poT e s Filty-Flght Chays, St NO: 1920 | | ey Gnty, | Lakh with Atharwa Plaza,dd | greagesass
Hadamanram Vishnoi / Palu Devi | 3182612 28 & | Pozses- |1 the Laks Distnct Project, B M- 15 vewalawad, | s7g7000 | 278700 10000 | 12:000m to [ 2025 2FK | KHOWN (Co-Bommower) Thicuisansd Four ZAM+ZATIEM 4 Tt Rt Figor, Fune Satsra cionst
B.0.: WARJE 08-05-2024 sion | Pure, Maberashira 411058 i % i e D4 Epm | o 03 [KIFM Ehandrad Thirk- M2E+T1 2000 wanty nfimite o D ratiiea, | Sutiens
HAOILL RN 12003706 RE Physical | Flal Mo 18,0k No 538 41k Floge, Vit Bukming] RS AE. § 240726 RS, |21-07-2025( 25-07- noT i 11205 Blot Mo Thousand | exdension Bist Pune aubark. n
Eshawar & Mealesani wﬂi F153186.73 & | Possas- (Lhsl DEI!T:'HE Rajarshi Shabu Bans Headl sqd100a | 244100 Jmoon | 12000 i [ 20E5 2P | KNCAYN Ning Cndy A% On fherlais, Fiod o e | ne, s
mwnﬁur?nﬁm e | “oypd.2pdy | sion E.T'.‘ﬁ‘m' Ir;grawm- 1. Pune, Manarashira- D4:(Kpm 10 D3:00FM 12-Sap-23 45, 54 & 55, L A Maharashtra - ug-2B
ALY L ' iminises e
PR A e L N b7 T e e L R e v e R N o
n i f eS| Bamruddhi 5. Mo, 1182 [P, o, 3182, {EATED I; Mawval, Dist.
Hirmala Tukacam Bholehar | 2on oaan = | sion | vikage Chiovisawad. Tl , Havell: DR, Pung| |7 72000 | 177900 10000 | TR0 I S
B.0.: PFIMPHI CHINCHWAD il MAHARASHTRA-41 5038 Inala i . i - s Pune, Mafiarashira
GAMESHH LAXIAAN BAIKWAD | | 1670384 & | Poscos: |01 .01 b Co BaCapt £l Gat Mo 1447 | 199800 | 113800 | © " 2 | youin | 1200am s | 2025 6w | KNG i e
SHARDA GANESH GAIKWAD i | “slon }-1;'123? '12d§%::1;l'1&ém'aeﬁ '1H-1£i 5 };ﬁd% ;dﬁﬂ: o ' 10000 | "5y 0dpm (10 0300PM] 572 Sqft
o r.'|ﬁ.H.i.i=|,tn.f5.l-|TIF{,!La ?n&ujal‘nfi; s {Loan A'C No.) 13-Mar-24 -0ct- | Property Situated Al- Rz, Rs 06-Aug-25) Onor Al Small Finance Ravindra
BUlleng Cos 151 Fooe 10 Arbes ENR Gy B G102 La,08 Lo, 01 F1 Gas Mo, 1487, 1408, 145071 14502, 10705 T04/- 4 Flat Mo~ B408, 4t 50 (004- OO0 Phd Bank Lid., Branch
1451, 1448, 1438152112, Vilags Chaidin Khec s MAARASHTRA-410501 India. e pocciiitnll IR R sl ot ol e M e g S
HOLPM0210/650014 ﬁ?s‘ Physical | Bulltng f.,5h oo, 501, Tanish Plasaum, snol  RS. RS, | 120825 RS, |06-08-2025] 14-06- i L30010T0625672810, PRI A e b Rs Re. Two | 400PM | 04-Aug-25 ' 7039052930
magawag Khandrode / 27047 & | Pozzas- |464/1 T charall, bk 1al khed mzt, puna 412105, | pg27000 | 292,700 10,008 | 12:000m i | 2085 2P | KHOWH M Dnyaneshwar Bixty-Seven Ghat Kirkabéad!”. Twantys | Lakh Farty wath Atharwa Plaza; 3rd | gaoqqzgony
EH EmPH!IaP.'I!I}n H&“’ﬁlﬂﬂ 16-10-2024 sion | Punn, MAHARASHTRA-47 2105, India. Da:pm | o O3-00PM i kst (B ey Thousand Maw Gal Ma- 162 e = i Fioor, Pune Satara i@
AR =iy =l = i I, A\aarear DRFoEr] | aimd, ; g LEkh Iyt (STa]{[RiLd b Aucliong
HOU/KROLDZ19, 655225 RS ysical |Fia e 204 4t Foarwing Ho 61, Nizar| RS, RS, | 120825 | A8, |01-08-2025| J&-08 | W07 \ . Saven Hundrad (e st oy 23/ 5 . : P, LR, | o :
Shreeram J Khamkar | Swall | 1p09920 36 & Prrgﬁlng- Busiding, Econram Nirzar A : E-i:! II-!]"s ca Opl yg1m000 | 161.800 : 10,000 | 12:000m o | 2095 2PN | KROWN Foonam Mana) Sawarkar Four Only and 23714} Vil Fifty Theusard | extension Dist.Puni aubarikin
Bhriam Khamiar Sl Beven | “y4-02gdae | S " |Housing Seclely, Mesr F:,“%a, Fipapikal, Near DA:00pm | 1o DE-00PN {Co-Barrowar) i B Witkatwad| Tehe | Thousand | Ony. of § sl 01-Aug-25
r-'IAhH?i%._ﬁ.E-HTFIFx—’I1EEI]E_J!| = _ — Re. Twenky- Heirell. Dt P, Ciniy minutas 411043
HEU.IIHI]WﬂEETESMEﬁ RS, [ 5IE||:H| Flat Mo 20, Gal Mo 1156, Wing B 2nd Floaor, CER RS, 2=} -2 RS, T8-07-2005 5-00¢- [TH| ;
Mandkumar Rajendra Gameshkar | ssq7aqp.8 & | Posses- |Sampada, Unicon Bliss. Chakan, Pune, | s4e700q | 202.700 10000 | 12:000m to-| 2025 2PM | KHOW Two Lac Ninety- Meharashira
.'HuTrlalnaa’l_a EMﬂﬁﬂfﬁhhr 28-10-2023 sion  |Maharashira-410501, Pune, India. d-0pm | io 03 Mine Thousand Admeasuring G618
ORI F-;Wﬂ 7,;&5;!?91 & R&. Phiysical |Flat Unit Mo 304 Third Flgar, G 5 N 25680 2a) RS, AS. 240725 RS, [23-O7-2085]  26-07- NOT Slx Hundred Sq.Ft. Carpel Area
NHL/KOP 131 7/ 369801 18621676 & | Posses- | 2450 20 And 2480 1 . 8 Ward | 53 Pramal s1agggg | 213,800 10,000 | 12:000m 50 | 2025 2P | KNDWKN Oy Az ©n
Prazad Padmaiar Kulicarm| / 2R-07-2023 sion  |Apartmarit, Mangalwar Path, Mear Bim Da:Elpm | o 03D :
H'Immga -?:Fn?ﬁfdmxﬁhml Mandal, Kohapur, Maharashira, India, 416012 11-Mar-24
s e e el G i oW st iSTae, ot o i WO 8 9 B ol STt T romction Wi o B oo | | Thetarma and concilions of e-pucticn s
i i , her r / in res i i B 5 1 . o od 5 3" where k" " heat 8" " 1l % , =
in the Colisma Ho.-H, Furiker such encurbrances Ip be Galered/padd by Ihe suocesstul purchaser/biddes al Ns/Mer end. The jrospechive purchaser(s)iasers are requestad 1o independantly (1). The E-Auction sake of Securad Asset s on "as is whers i=° | "as I8 what [8” | “whatever thara (8" and "no recourse” biasis for and on behalf of the Secured Creditor viz: AUSFB and
ascertain the veracily of the mentioned encumbrances, {1.) As 0 dale, IEre i5 po order festraining andyor cow L inpnclion PRERFLANE suthorized OFGer of PNBHFL from sefing, alenatag s or tharg is no known encumbrance which exisls on the =aid propssty
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NOTICE is hereby given that MRS. MONICA AGARWAL, residing at T6-
008, Raheja Vista Premier Phase 4, Mohammadwadi, Pune 411060 has
agreed to sell to my client the residential premises bearing Flat/Apartment
No. 401, admeasuring area about 779.31 sq.ft. i.e. 72.40 sq.mtrs. (Carpet)
with adjoining Terrace area 44.67 sq. ft. i.e. 4.15 sq. mtrs., (According to
MOF Act the Carpet area of the said Flat/Apartment shall be 786.42 Sq.fti.e.
73.06 Sq. Mtrs. and such area is inclusive of the total area of the balcony) on
Fourth Floor, in Building T-8 Luxuriant Phase 2 Raheja Reserve, out of
building T7, T8, T9 & T10 of the scheme known as “RAHEJA VISTAS
PHASE 4 or RAHEJA VISTAS PREMIER?”, along with One Covered Car
Parking situated and constructed on the land or property bearing Survey No.
27/1B+2+3, PlotA+27/4+27/5+37/3 +4,Plot B + 26/1 + 9APart + 26/2A+
26/2B Part + 25/4, situated at Village Mohammedwadi, Taluka Haveli,
District Pune and within the limits of Pune Municipal Corporation and within
the jurisdiction of Sub-Registrar, Haveli No.1to 28, Pune.

The owner has further assured my client that the said property is free from all
encumbrances and/or defects in title.

Any person/s having any claims by way of sale, mortgage, lease, lien, gift,
easement, exchange, possession, inheritance, succession or otherwise
howsoever in respect of the same are required to intimate the same in writing
to the undersigned together with proof thereof within 10 days of publication
of this notice failing which my client shall complete the sale/transaction and
all such claims, if any, shall be deemed to have been waived and/or
abandoned.

This Notice dated on this 9th day of July 2025.

Sushanth Shetty, B.com, LL.B., Advocate
Office No G5, Metro House, Opp Conrad Hotel,

Mangaldas Road, Pune 411 001.
Email : adv.sushanth@yahoo.co.in Ph. 9922229999
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